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ITEM NO.29               COURT NO.1               SECTION IVA

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C)...CC No(s).20892/2015

(Arising out of impugned final judgment and order dated 19/12/2014
in FA No. 592/2012 passed by the High Court of M.P. at Indore)

MADAN LAL                                          Petitioner(s)

                                VERSUS

STATE OF M.P. AND ANR.                             Respondent(s)

(with appln. (s) for c/delay in filing SLP and office report)

WITH
S.L.P.(C)...CC No. 20896/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No. 20898/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No. 20905/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No. 20906/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No. 20907/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No. 20911/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
 S.L.P.(C)...CC No. 20913/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
 S.L.P.(C)...CC No. 20916/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
 S.L.P.(C)...CC No. 20917/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
 S.L.P.(C)...CC No. 20924/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
 S.L.P.(C)...CC No. 20927/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
 S.L.P.(C)...CC No. 20929/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
 S.L.P.(C)...CC No. 20931/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21000/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21001/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21012/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21011/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
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S.L.P.(C)...CC No.21016/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21018/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21022/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21025/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21027/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21029/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21030/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21031/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21032/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21036/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21035/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21038/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21040/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21043/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21051/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21054/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21060/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21064/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21068/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21076/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21105/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21107/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21110/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21116/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21121/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21139/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21146/2015



3

(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21149/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21164/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21170/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21171/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C)...CC No.21172/2015
(With appln.(s) for c/delay in filing SLP and Office Report)
S.L.P.(C) D.No.38313/2015
(With Office Report)
S.L.P.(C) D.No.38346/2015
(With Office Report)
S.L.P.(C) D.No.35915/2015
(With Office Report)
S.L.P.(C) D.No.38284/2015
(With Office Report)
S.L.P.(C) D.No.38333/2015
(With Office Report)
S.L.P.(C) D.No.39543/2015
(With Office Report)
S.L.P.(C) D.No.39544/2015
(With Office Report)
S.L.P.(C) D.No.39541/2015
(With Office Report)
S.L.P.(C) D.No.39551/2015
(With Office Report)
S.L.P.(C) D.No.39550/2015
(With Office Report)
S.L.P.(C) D.No.39553/2015
(With Office Report)
S.L.P.(C) D.No.39548/2015
(With Office Report)
S.L.P.(C) D.No.39557/2015
(With Office Report)
S.L.P.(C) D.No.39558/2015
(With Office Report)
S.L.P.(C) D.No.39560/2015
(With Office Report)
S.L.P.(C) D.No.39556/2015
(With Office Report)
S.L.P.(C) D.No.39587/2015
(With Office Report)
S.L.P.(C) D.No.39585/2015
(With Office Report)
S.L.P.(C) D.No.39588/2015
(With Office Report)
S.L.P.(C) D.No.39563/2015
(With Office Report)
S.L.P.(C) D.No.39562/2015
(With Office Report)
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S.L.P.(C) D.No.39582/2015
(With Office Report)
S.L.P.(C) D.No.39565/2015
(With Office Report)
S.L.P.(C) D.No.39575/2015
(With Office Report)
S.L.P.(C) D.No.39590/2015
(With Office Report)
S.L.P.(C) D.No.39546/2015
(With Office Report)
S.L.P.(C) D.No.39573/2015
(With Office Report)
S.L.P.(C) D.No.39589/2015
(With Office Report)
S.L.P.(C) D.No.39594/2015
(With Office Report)
S.L.P.(C)...CC No.21042/2015
(With Office Report)
S.L.P.(C)...CC No.21049/2015
(With Office Report)
S.L.P.(C)...CC No.21055/2015
(With Office Report)
S.L.P.(C)...CC No.21075/2015
(With Office Report)
S.L.P.(C)...CC No.20899/2015
(With Office Report)
S.L.P.(C)...CC No.21109/2015
(With Office Report)
S.L.P.(C)...CC No.21127/2015
(With Office Report)
S.L.P.(C)...CC No.21173/2015
(With Office Report)
S.L.P.(C) D.No.25219/2015
(With Office Report)
S.L.P.(C) D.No.25281/2015
(With Office Report)
S.L.P.(C) D.No.25227/2015
(With Office Report)
S.L.P.(C) D.No.25287/2015
(With Office Report)
S.L.P.(C) D.No.25216/2015
(With Office Report)
S.L.P.(C) D.No.25195/2015
(With Office Report)
S.L.P.(C) D.No.25250/2015
(With Office Report)
S.L.P.(C) D.No.25245/2015
(With Office Report)
S.L.P.(C) D.No.25183/2015
(With Office Report)
S.L.P.(C) D.No.25236/2015
(With Office Report)
S.L.P.(C) D.No.25214/2015
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(With Office Report)
S.L.P.(C) D.No.25197/2015
(With Office Report)
S.L.P.(C) D.No.25211/2015
(With Office Report)
S.L.P.(C) D.No.25193/2015
(With Office Report)
S.L.P.(C) D.No.25201/2015
(With Office Report)
S.L.P.(C) D.No.25192/2015
(With Office Report)
S.L.P.(C) D.No.25191/2015
(With Office Report)
S.L.P.(C) D.No.26110/2015
(With Office Report)
S.L.P.(C) D.No.25252/2015
(With Office Report)
S.L.P.(C) D.No.25280/2015
(With Office Report)
S.L.P.(C) D.No.25260/2015
(With Office Report)
S.L.P.(C) D.No.25246/2015
(With Office Report)
S.L.P.(C) D.No.25222/2015
(With Office Report)
S.L.P.(C) D.No.25207/2015
(With Office Report)
S.L.P.(C) D.No.25244/2015
(With Office Report)
S.L.P.(C) D.No.25233/2015
(With Office Report)
S.L.P.(C) D.No.25196/2015
(With Office Report)
S.L.P.(C) D.No.25209/2015
(With Office Report)
S.L.P.(C) D.No.25206/2015
(With Office Report)
S.L.P.(C) D.No.39767/2015
(With Office Report)
S.L.P.(C) D.No.25228/2015
(With Office Report)
S.L.P.(C) D.No.25289/2015
(With Office Report)
S.L.P.(C) D.No.25241/2015
(With Office Report)
S.L.P.(C) D.No.25286/2015
(With Office Report)
S.L.P.(C) D.No.25277/2015
(With Office Report)
S.L.P.(C) D.No.25275/2015
(With Office Report)
S.L.P.(C) D.No.39772/2015
(With Office Report)
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S.L.P.(C) D.No.25215/2015
(With Office Report)
S.L.P.(C) D.No.25270/2015
(With Office Report)
S.L.P.(C) D.No.25188/2015
(With Office Report)
S.L.P.(C) D.No.25223/2015
(With Office Report)
S.L.P.(C) D.No.25268/2015
(With Office Report)
S.L.P.(C) D.No.25237/2015
(With Office Report)
S.L.P.(C) D.No.25283/2015
(With Office Report)
S.L.P.(C) D.No.39773/2015
(With Office Report)
S.L.P.(C) D.No.25205/2015
(With Office Report)
S.L.P.(C) D.No.25184/2015
(With Office Report)
S.L.P.(C) D.No.25282/2015
(With Office Report)
S.L.P.(C) D.No.25269/2015
(With Office Report)
S.L.P.(C) D.No.25285/2015
(With Office Report)
S.L.P.(C) D.No.25249/2015
(With Office Report)
S.L.P.(C) D.No.25248/2015
(With Office Report)
S.L.P.(C) D.No.25181/2015
(With Office Report)
S.L.P.(C) D.No.39777/2015
(With Office Report)
S.L.P.(C) D.No.25273/2015
(With Office Report)
S.L.P.(C) D.No.25225/2015
(With Office Report)
S.L.P.(C) D.No.26104/2015
(With Office Report)
S.L.P.(C) D.No.25203/2015
(With Office Report)
S.L.P.(C) D.No.25210/2015
(With Office Report)
S.L.P.(C) D.No.25235/2015
(With Office Report)
S.L.P.(C) D.No.25240/2015
(With Office Report)
S.L.P.(C) D.No.25234/2015
(With Office Report)
S.L.P.(C) D.No.25208/2015
(With Office Report)
S.L.P.(C) D.No.39781/2015
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(With Office Report)
S.L.P.(C) D.No.25262/2015
(With Office Report)
S.L.P.(C) D.No.25204/2015
(With Office Report)
S.L.P.(C) D.No.25274/2015
(With Office Report)
S.L.P.(C) D.No.39782/2015
(With Office Report)
S.L.P.(C) D.No.25271/2015
(With Office Report)
S.L.P.(C) D.No.25257/2015
(With Office Report)
S.L.P.(C) D.No.25189/2015
(With Office Report)
S.L.P.(C) D.No.25187/2015
(With Office Report)
S.L.P.(C) D.No.26132/2015
(With Office Report)
S.L.P.(C) D.No.25265/2015
(With Office Report)
S.L.P.(C) D.No.25266/2015
(With Office Report)
S.L.P.(C) D.No.25242/2015
(With Office Report)
S.L.P.(C) D.No.25247/2015
(With Office Report)
S.L.P.(C) D.No.25199/2015
(With Office Report)
S.L.P.(C) D.No.25198/2015
(With Office Report)
S.L.P.(C) D.No.25253/2015
(With Office Report)
S.L.P.(C) D.No.26105/2015
(With Office Report)
S.L.P.(C) D.No.32430/2015
(With Office Report)
S.L.P.(C) D.No.25220/2015
(With Office Report)
S.L.P.(C) D.No.25213/2015
(With Office Report)
S.L.P.(C) D.No.25238/2015
(With Office Report)
S.L.P.(C) D.No.25272/2015
(With Office Report)
S.L.P.(C) D.No.25230/2015
(With Office Report)
S.L.P.(C) D.No.25229/2015
(With Office Report)
S.L.P.(C) D.No.25232/2015
(With Office Report)
S.L.P.(C) D.No.25279/2015
(With Office Report)
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S.L.P.(C) D.No.25278/2015
(With Office Report)
S.L.P.(C) D.No.25226/2015
(With Office Report)
S.L.P.(C) D.No.26109/2015
(With Office Report)
S.L.P.(C) D.No.39783/2015
(With Office Report)
S.L.P.(C) D.No.25217/2015
(With Office Report)
S.L.P.(C) D.No.25263/2015
(With Office Report)
S.L.P.(C) D.No.25190/2015
(With Office Report)
S.L.P.(C) D.No.39785/2015
(With Office Report)
S.L.P.(C) D.No.25186/2015
(With Office Report)
S.L.P.(C) D.No.25251/2015
(With Office Report)
S.L.P.(C) D.No.25255/2015
(With Office Report)
S.L.P.(C) D.No.39779/2015
(With Office Report)
S.L.P.(C) D.No.25202/2015
(With Office Report)
S.L.P.(C) D.No.25231/2015
(With Office Report)
S.L.P.(C) D.No.39898/2015
(With Office Report)
S.L.P.(C) D.No.39899/2015
(With Office Report)
S.L.P.(C) D.No.39896/2015
(With Office Report)
S.L.P.(C) D.No.39902/2015
(With Office Report)
S.L.P.(C) D.No.39903/2015
(With Office Report)
S.L.P.(C) D.No.39900/2015
(With Office Report)
S.L.P.(C) D.No.39901/2015
(With Office Report)
S.L.P.(C) D.No.39905/2015
(With Office Report)
S.L.P.(C) D.No.39914/2015
(With Office Report)
S.L.P.(C) D.No.39911/2015
(With Office Report)
S.L.P.(C) D.No.39912/2015
(With Office Report)
S.L.P.(C) D.No.39913/2015
(With Office Report)
S.L.P.(C) D.No.39909/2015
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(With Office Report)
S.L.P.(C) D.No.39887/2015
(With Office Report)
S.L.P.(C) D.No.39890/2015
(With Office Report)
S.L.P.(C) D.No.39889/2015
(With Office Report)
S.L.P.(C) D.No.39888/2015
(With Office Report)
S.L.P.(C) D.No.39895/2015
(With Office Report)
S.L.P.(C) D.No.39894/2015
(With Office Report)
S.L.P.(C) D.No.39893/2015
(With Office Report)
S.L.P.(C) D.No.39892/2015
(With Office Report)
S.L.P.(C) D.No.39906/2015
(With Office Report)
 
Date : 30/11/2015 These petitions were 

called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE AMITAVA ROY

For Petitioner(s) Mr. Ardhendumauli Kumar Prasad,Adv.
Ms. Taruna A. Prasad, Adv.
Mr. Aviral shukla, Adv.
Mr. Panshul Chandra, Adv.

Mr. A.K. Chitale, Sr. Adv.
Mr. Niraj Sharma, Adv.
Mr. Sumit Kumar Sharma, Adv.

For Respondent(s) Mr. Tushar Mehta, ASG
Mr. C.D. Singh, Adv.
Ms. Sakshi Kakkar, Adv.
Mr. Sandeep Sharma, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

Shri  Tushar  Mehta,  learned  Additional

Solicitor  General,  appears  for  Shri  C.D.Singh,

learned counsel for the State of Madhya Pradesh,

at our request.
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Delay, if any, is condoned.

Delay, if any, in filing the application(s)

for substitution, if any, is/are condoned.

Application(s)  for  substitution,  if  any,

is/are allowed.

Application(s),  if  any,  for  impleadment

is/are rejected.

The  issues  raised  in  these  petitions  are

more or less identical with the issues raised and

considered  by  this  Court  in  Civil  Appeal

Nos.7261-7262  of  2015  and  connected  matters,

disposed of on 17.09.2015. 

Following  the  observations  made  in  the

aforesaid Civil Appeals, these petitions are also

disposed  of  in  the  same  terms,  observations,

conditions and directions.

All  other  pending  application(s),  if  any,

is/are also disposed of.

(Neetu Khajuria)
Sr.P.A.

(Vinod Kulvi)
Assistant Registrar
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